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Puaenger Amenities at Mirzapur 
Station 

9815. SHRI B. RAJARAVI VARMA: 
WiUthe Minister of RAILWAYS be pleased 
to state: 

(a) whether any passenger amenities 
like waiting hall concourse, platform and 
retiring room etc. have recently ooen pro-
vided at Mirzapur station; and 

(b) if so, the details is this regard? 

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) Yes, Sir. 

(b) Additional passenger amenities like 
second class waiting hall with seating ar-
rangements, toilets and bathrooms, tea stall, 
platform cover, toilets and bathrooms, book-
ing, enquiry and reservation office; dri-nking 
water facilities and circulating area with 
approach road have been recently provided 
on city side. 

[Translation] 

Suggestion of Guards and Engine 
Drivers of Ratlam Division 

9816. DR. LAXMINARAYAN PANDEY: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether Government have received 
any memorandum from guards and engine 
drivers of Ratlam Division about the difficul-
ties being faced by them; 

(b) if so, the reaction of Government 
thereon; and 

(cl whether the scheme proposed by 
these guards and Drivers will result in saving 
lakhs of rupees to Government as well as 
reduce the difficulties being faced by these 
employees? 

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) Yes, Sir. 

(b) and (c). It is being examined. 

Demolition of Station Building and Staff 
Quarters at Purva Kheda 

9817. OR.S.P. YADAV:WilltheMinis-
ter of RAILWAYS be pleased to state: 

(a> whether the station building and 
staff quarters etc. constructed at PUNa Kheda 
Halt on Chandausi-Bareilly line have been 
demolished; 

(b) if so, the reasons therefor; 

(c) whether any responsibility has been 
fixed in this regard; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) No. S.r. 

(b) to (d). Do not arise. 

[Eng/ish] 

Leasing out of Airbus A-320 

9818. SHRI YASHWANTRAO PA-
TIL: 

PROF. K.V. THOMAS: 

Will the Ministerof CIVIL AVIATION be 
pleased to state: 

(a) whether the Indian Airlines has 
received any offers for the lease of airbus A-
320; 

(b) if so, the action taken/proposed for 
the uti\\sat\on io airbus A-320; and 

(c) when the decision in this regard is 
likely to be taken? 

THE MINISTER OF ENERGY AND 
MINISTER CIVIL AVIATION (SHRt ARIF 
MOHAMMAD KHAN): (a) to (c). Some ten-
tative enquiries for lease/sale of Airbus A-
320 aircraft has been received by Indian 




